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(c) if so, the details thereof; 

(d) whether it is also a fact that genuine 

talent is left to languish unrecognised and 

unrewarded because our Sports Federations 

are riddled with factions and politics; 

(e) the various steps taken by 

Government to encourage sports activities in 

different parts of the country; and 

(f) whether Government have drawn 

up any plans to avoid such embarassment 

at least at Sydney in 2000 AD? 

THE MINISTER OF STATE IN THE 

DEPARTMENT OF YOUTH AFFAIRS 

AND SPORTS IN THE MINISTRY OF 

HUMAN RESOURCE 
DEVELOPMENT (SHRI 

DHANUSHKODI ATHITHAN R.): (a) and 

(e) Promotion and development of sports is an 

ongoing process and Government of India has 

several schemes  improve the standard of 

sports in the country. However, in the sports 

management set up, both at the international 

level as well as at the national level, promotion 

of sports depend largely also on the sports 

federations. It is the Federations who are 

responsible for organising tournaments at 

various levels, and ensure that good 

sportspersons emerge through these 

tournaments. The Central Government has also 

made efforts to formulate discipline-wise long 

term development plans in consultation with 

the Federations. Such plans are also being 

reviewed periodically. Dialogues have also 

been carried out with the Industry to increase 

their investment in sports and tax-reliefs have 

been provided for creation of such 

infrastructure. However, the efforts of the 

Central Government are severely limited by 

the general lack of financial resources. 

(b) and (c) Sir, most schools do not have 

necessary teachers and proper facilities for 

training for sports. 

(d) No, Sir. The Sports Authority of India 

in consultation, with the State Governments 

and National Sports Federations has been 

making special efforts to identify talent so 

that no talented sportsperson is left behind. 

(f) Government have already taken the 
following initiatives to improve sports in the 
country:— 

(i) Action has been initiated to formulate 

Long Term Development Plans for each 

discipline in consultation with the concerned 

Federations. 

(ii) Continuous dialogue is being carried on 

with Private and Public Sector 

Companies to increase their 

investment in Sports, both in 

infrastructure as also in development 

of sports academies. 

(iii) Better monitoring of the proposals of 

infrastructure is being done to ensure 

that limited resources are not spread 

too thinly. 

(iv) Action has arso been initiated to bring 

Sports oo the concurrent list. At 

present sports is a State subject. 
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Declaration    of   Dharamshala    in    West 
Champaran    District    as    a    National 

Monument 

2581. SHRI S. MUTHU MANI: Will the 

Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state: 

(a) whether the century old historical 

Dharamshala in West Champaran in Bihar 

has been demolished for the construction of a 

star hotel on the plot; 

(b) whether the Archaeological Survey of 
India made any attempt to acquire the said 
Dharamshala to declare it as a national 
monument; 

(c) if so, the response received from the 

concerned authorities; and 

(d) whether the Government of Bihar 
brought out a notification in March this year 
with a proposal to declare the place as an 
archaeological site and that in total violation 
of the said notification, a hotel and a 
marketing complex are being constructed at 
the said site? 

THE MINISTER OF HUMAN 

RESOURCE   DEVELOPMENT   (SHRI 

S. R.  BOMMAI): (a) No, Sir. 

(b) No, Sir. 

(c) Question does not arise. 

(d) Yes, Sir. 

The Government of Bihar within the 

provision of the Bihar Ancient Monuments 

and Archaeological Sites, Remains and Art 

Treasure Act, 1976 has issued preliminary 

notification declaring the Dharamshala as a 

protected monument. The Authorities of the 

Dharamshala have taken up the construction 

of shopping complex in the adjoining land. 

The construction has been stopped by the 

District Administration. 

 


